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Government has seen the Press Report. 
Indian Oil Corporation has recently pur-
chased Agarwood from two parties. The 
State Government authorities pointed to 
IOC that certain royalty and sales-tax 
charges were payable on this item. As soon 
at this was done, all necessary dues amoun-
ting to Rs. 12,290/- on this purchase were 
paid to the State Government authorities.

National power grid

4821. SHRI JAGDISH TYTLER :
Will the Minister of ENERGY be plea-

sed to state :

(a) whether it is a fact that the State 
Governments have not responded favour-
ably to Government's suggestion regard-
ing the generation and distribution of 
electricity under one national power grid;

(b) whether it is a fact that the chan-
ces of the National Power Grid becom-
ing a fact is very nebulous under the cir-
cumstance; and

(c) how Government propose to evolve 
the National Power Grid by 1955 or ear-
lier ?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK- 
RAM MAHAJAN) : (a) and (c). Some
of the State Governments have already 
agreed to the suggestion that Central 
Government may execute, own and ope-
rate EHV Transmission Lines and the 
Associated Sub-stations.

(b) Does not arise.

Vacancies in national thermal power 
corporation

4822. SHRI SOMJIBHAI DAM OR : 
Will the Minister of ENERGY be pleased 
to  state :

(a) the number of vacancies existing at 
different levels of officer’s categories in 
NTPC at present;

(b) how many posts are reserved and 
vacant out of (a) above for Scheduled 
Tribe candidates at different levels:

(c) what steps have been taken by the 
National Thermal Power Corporation for

filling up these vacancies for Scheduled 
Tribes;

(d) is it fe fact that there are some 
selected Scheduled Tribe candidates who 
are waiting posting; and

(e) if sof since how long and the rea-
sons therefor ?

THE MINISTER OF STATE IN THE 
MlNlSTR YOF ENERGY (SHRI VIK- 
RAM MAHAJAN): (a) There are 450 
vacancies existing as on 30.6.82 at differ-
ent levels of officers-cfetegories in NTPC 
(National Thermal Power Corporation).

(b) 149 posts are reserved for candi-
dates of Scheduled Tribes

(c) Exclusive advertisements have been 
issued by NTPC on all India basis for 
candidates of scheduled tribes; special 
broadcasts have been arranged through 
All India Radio. Copies of advertisements 
are sent to various Associations of Sche-
duled Tribes for wide publicity. The can-
didates belonging to scheduled tribes are 
evaluated in written-tests and interviews re-
laxed standards. Relaxation is allowed 
in age, qualifications and experience also. 
Candidates called for written test are be-
ing paid travelling expenses and they are 
totally exempted from application fee.

(d) and (e). No selected candidate of 
schedued tribe is awaiting posting. One 
candidate, who applied for the post of 
Deputy Manager (Contracts), and was not 
found suitable for the same, was placed 
on the panel in the area of ancillary de-
velopment in April, 1981 for which only 
he was found suitable. Since there is no 
post vacant in the area of ancillary de-
velopment, no offer has been made to 
him.

Meter purchased by Baira siul Project

4823. SHRI KAMLA MISHRA MA- 
DHUKAR : Will the Minister of ENER-
GY be pleased to state :

(a) number of electric meters purchas-
ed by Baira Siul Project, the type and 
cost of meters;



Opening of P.C.Os. manned by disabled 
persons

4824. SHRI VIJAY KUMAR YADAV: 
Will ifae Minister of COMMUNICATIONS 
be pleased to state :

(a) whether it is a fact that Govern-
ment have decided to open new P.C.Os. 
manned by disabled persons throughout the 
country; if so, how many have been open-
ed in the country, State-wise; and

(b) how many of such P.C.Os. are to 
be opened in Bihar Sl'ate in the current 
financial vear ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL) : (a) Yes,
Sir. Thc Government have taken such a 
decision and opened 1628 new P.C.Os. 
(upto 30.6.1982) manned by disabled per-
son-* hroughout the county  The State- 
wise list is given in the atached state-
rtSlil.

(b) 30 such P.C.Os. are to be opened 
in Bihar State, out of which l-l have been 
opened upto *0.6.1982.
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Statement

Number of P.CiOs. 
manned by 

disabled persons
SI. Name of State/Union territory- opcnea upto
No. 30-6-1982

■ « 3

1 Andhra State . . . .  . . . . . .  348

2 Bihar S t a t e ..................................... .........  14

3  Gujarat State . . . . . . . . . . .  141

4 Jammu Sc Kashmir State . . . . . . . . .

5  Karnataka State . . . . . . . . . . .  46

6 Kerala S ta te ............................................................................................................  99

; 7 Madhya Pradesh State . . . . . . . . . .  41

8 Maharashtra State 271

9 North Eastern (Meghalaya, Asiam, Mizoram, Manipur, Arunachal Pradesh 05
‘ « Nagaland, Tripura). #

.10 North Western States (Haryana , Himachal & Punjab State) « * k 64

.(b) the number of each meter and ini-
tial reading of each;

'(c) how many meters have been installed 
and tit what place and at What works;

(d) how many meters have been dis-
mantled; A • 9 • •

(e) is it a ’fact ’that no proper record 
has been maintained by' the project in the 
dismantle meter register and so many 
meters are still unaccounted for; and

(f) who is responsible for such careless-
ness in handling the public property ?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK- 
RAM MAHAJAN) : (a) to (f). The in-
formation is being collected and will be 
placed on the Table of the House.
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